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MINISTRY OFRAILWAYS 

(Railway Board) 

NOTIFICATION 

New Delhi, the % \ st September, 2011 

GLS4& 704(E).™In exercise of the powers conferred by Section 60 of the Railways Act, 1989 (24 of 
1989) read with Section 1S of the Calcutta Metro Railway (Operation and Maintenance) Temporary Provisions 
Act, 1985 (10 ofl 985), the Central Government hereby makes the following rules further to amend the Calcutta 
Metro Railway General Rules, 2000, namely:— 

1, Short title and commencement—(1) These rules may be called the Calcutta Metro Railway 
General (Amendment) Rules, 2011. - * • ' . . • ' • 

(2) They shall come into force on the date of their publication in the Official Gazette. 

2. In the Calcutta Metro Railway General Rules, 2000, in rule 7.19, in sub-rule (1), for the words 
"one minute by day and two minutes by night", the words "one minute by day as well as by night and two 
minutes when visibility is impaired due to thick foggy or dusty or any other type of bad weather" shall be 
substituted, ' 

: • " • " : - . : [No.2007/Safety(A&R)/19/5j' 

VINAY MITTAL, Chairman, Railway Board as Member Traffic, and ex-offjcio Secy. 

Note: The principal rules: were published in the Gazette of India, Extraordinary, Part; II, .Section 3, 
subjection (i), vide number G.S.R, 682(E), dated the 28th August, 2000 and subsequently amended 
vide number :— 

(1) GS.R. 979(E), dated the 15th December, 2010. 
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